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Payment ¢f Income Tax by Firms and
Individuals in Mysore

3345. SHRI N. SHIVAPPA: Will the
Minister of FINANCE be pleased to state:

(a) the names of the top individuals and
firms who pay the highest amount of income
tax in Mysore State together with the amount
of income assessed and the tax paid in each
case during the last two years;

(b) the amount of Income tax arrcars of
these individuals and firms as on the 31st
March, 1970; and

(c) the steps Government propose to take
to recover it?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI VIDYA
CHARAN SHUKLA): (a) to (c). The re-
quisite information regarding 10 top indi-
viduals and firms who are assessed on the
highest total income during the financial
year 1969-70 is being collected and will be
laid on the Table of the House as early as
possible.

Withdrawal of Participants from Shooting
Championship at Phoenix

3346. SHRI N. SHIVAPPA: Will the
Ministcr of EDUCATION AND YOUTH
SERVICES be pleased to state:

(a) whether it is a fact that his Ministry’s
decision to withdraw from participation in
shooting championship at Phoenix (USA)
was due to the participation of South Africa;
and

(b) if so, whether Indian Government took
steps to mobilise its opinion in International
Olympic Committee against apartheid policy
of South Africa?

THE MINISTER OF STATE IN THE
MINISTRY OF EDUCATION AND
YOUTH SERVICES (SHRI BHAKT DAR-
SHAN): (a) Yecs, Sir. This Ministry gave
this acvice to the Nationa! Rifle Association
of India.

(b) Itis for the Indian Olympic Association,
whio are affiliated to the International Olym-
pic Committee, to take necessary stcps in
this regard. However, as and when the
situation warrants, suitable advice is tendered
to the_Indian Olympic Association,

AGRAHAYANA 13, 1892 (SAKA)

Written Answers 90
Loans provided to big Industrialists

3347. SHRI N. SHIVAPPA: Will the
Minister of FINANCE be pleased to state
the amount of loans given to big industria-
lists and traders after the nationalisation of
Banks, State-wise?

THE MINISTER OF FINANCE (SHRI
Y. B. CHAVAN): It is presumed that ‘big
industrialists’ refer to 75 business houses/
groups mentioned in the Monopolies Enquiry
Commission report. The aggregate amount
of outstanding credit given by the 14 nation-
alised banks to 71 out of the 75 business
groups/houses rteferred to in the Mono-
polies Enquiry Commission Report stood
at Rs. 440.28 crores and Rs. 438.08 crorcs on
18-7-69 and 31-12-69 respectively. Figures
for later dates are not available.

Figures of advances of nationalised banks
to industry and trade State-wise also are not
available.

Archaeological Finds Near Udipi in
South Kanara District of Mysore

3348. SHRI S." A. AGADI: Will the
Minister of EDUCATION AND YOUTH
SERVICT'S be pleased to state:

(a) whether it is a fact that some Idols
of Archazological importance belonging to
IX and Xth Century Hoysala Period were
found near Udipi, South Kanara District
of Mysorc; if so the details of the findings;

(b) whether there is a proposal that some
of these findings be preserved in the National
Museum, at New Delhi;

(cY whether there is also a proposal to
have a Hoysala period Museum at Hasan,
Mysore State; and

(d) if so, the details of the progress made
in this direction?

THE MINISTER OF STATE IN THE
MINISTRY OF EDUCATION  AND
YOUTH SERVICES (SHRI BHAKT DAR-
SHAN): (a) On the basis of some news-
paper reports, the Superintending Archaeo-
logist, Archaeological Survey of India,
Southern Circle, Madras. was asked to report
on the finds. He would be visiting the site
this month’ to_assess their importance.
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